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CENTRAL ADMINISTRATIVE TRIBUNAL 

ERNAKULAM BENCH 

O.A.NO 196 Of 1996 

Wednesday, this the 20th day of March, 1996 

CORJ½M 

H0NBL.E MR JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN 
HOW' BLE MR S P BISWAS, ADMINISTRATIVE MEMBER 

1 Rajan C.G, S/o C.K. Velayudhan, 
Assistant, Regional Passport Office, 
Kochi. 

2 Narayanan.P, Slo K.N. Nair, 
Assistant, Passport Office, 
Trivandrum 

3 tJmadevi, W/o E. Radhakrishnan, 
Assistant, Regional Passport Office, 
Kochi. 	 .. Applicants 

By Advocate Mr R.Sreeraj. 

Vs 

1 Union of India represented by 
Secretary to Government of India, 
Ministry of External Affairs, 
New Delhi. 

2 The Regional Passport Officer, 
Regional Passport Office 1  Kochi. 

3 Mrs N.A. Saraswathy, Assistant Grade V... 
Regional. Passport Office, Kochi. 

4. Mrs Susarnma Alex, Assistant Grade V 1  
Regional Passport Office, Kozhikode. 

Respondents 

By Advocate Mr T.R. Rnachandran Najr for R 1 & 2. 
Mr PV Mohanan for R-3. 

The application having been heard on 20th March 1996, 
the Tri1.ina1 on the same day delivered the following: 

ORDER 

CHETTUR SANKARAN NAIR (J), VICE CHAIRMAN 

The prayer in this application is to quash A13 

Seniority List ( which we have qiashedin OA. 1600/95 

and connected cases), and to direct respondents to ref ix 
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seniority. The first prayer has become infructuous. 

As far as the second prayer is concerned, applicants 

suthit that they are not seeking any direction from 

this Tribunal and they propose to move the department 

for such remedies as they may have. 	However, respondents 1&2 

sulinit that it cannot be granted, both for reasons of 

delay and on the basis of sit back rule. 

we do not propose to go into these aspects, as 

counsel for applicants do not press the prayer. 

Application is disposed of as aforesaid. No costs. 

Dated the 20th March, 1996. 
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S P BISWAS 	 CHETTtJR SANKARAN HAIR (J) 
ADMINISTRATIVE MEMBER 	 VICE CHAIRMAN 
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LIST OF ANNEXURE 

1. Annexure A13: True copy of the office memorandum No. 
V.I7'71/5 dated 7.12.1995 issued by Under Secretary(PVA), 
Ministry of External Affairs, New Delhi along with revised 
seniority list. 
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